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7997. SH.EU SATYANARAYAN 
JATIYA: Will the Minister ot AG·-
8}CUTURE be pleased to state: 

(a) the reasons as to why .6.nal
orders of 'S' crade scientms (A,ri­
cultµre Stat.) inducted with effect 
from 1st �wher, 1975 at ln9ian AC­
rlcultural S�tistics Research In­
�tute mto the Agricultural Ru­
tueh Sel'vice have not been r�eued 
so !ar; 

(b) the reasons why the orders of 
S-I grade Scientists who were promot­
ed by assessment have been released 
by the Indian Council of Agricultu­
ral ReSE'arch without any enhance­
ment in sanctioned S-I posts or over­
all incrE'ase in the cadre stren$ of 
�dian Agrieultural Statistics Res­
earch IMtltute; 
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(e) hOW the surplus 47 S-I Scien-
tlst, are workin, at the Indian Ag-
ricultural Statistics Research In-
.titute without 8-1 pOsts and gettinl 
their full salary where under Audit 
rules promotees can draw their pay 
in the lower grade posts it there 
are no higher posts; if so, why this 
rule is not applicable to the induct-
ed persons in 'S' grade of the Agri-
.cultural Research Service; and 

(d) the reasons why the reCOm-
mendation made by the Agricultural 
Research ServiCe Conunittee meet-
ing held sometimes in MarchI Ap-
ril, 1979 in respect of item ''Induction 
<>f existing scientists" bas not been 
implemented? 

THE MINISTER OF STATE IN 
'THE MINISTRY OF AGRICULTU-
RE AND RURAL RECONST· 
RUCTION (SHRI R. V. 
SWAMlNATHAN): (a) Consequent 
to the merger of pay scale of B.s. 
4:25-600 with the pay scale of Rs. 
425-700w.e.f. 1-10-75, 27 Senior Com-
puters of the Institute also became 
-eligible for induction into Grade 'S' 
-of the Alricultural Research Service. 
The Agricultural Scientists' Rec-
ruitment Board recommended their 
induction but since the posts were 
not available in the Institute, orders 
for their appointment could not !be 
issued so far. As the cadre streng-
th of the Institute has to be revised 
once in fiVe years, the sanctioned 
strength of the Institute which was 
.initially hed could not be augment-
ed. It has been decided to transfer 
the surplus scientists in the grade 
9-1 from the Institute so that the 
Senior Computers who are waitiog 
for their induction orders could be 
adjusted against the resultant vac-
ancies. 

(b) and (c) According to the 
rules Of Agricultural Research Ser-
vice the promotions in the Agricul-
tUlral Research Service are to be 
made irrespective of vacancies. The 
persons promoted from Grade '& to 
S-l oarrled their posts and hence 

are being paid their $81ary in ac-
cordance with the rule. at the Ag-
ricultural Research Service. How-
ever, to help surplus Grade B-r 
Scientists who are being shOWli 

against grade 'S' posts, their saIar.r 
in grade 8-1 (Rs. 700-1300')' 1. 
being drawn against grade 'W-
in the scale of Ra. 550-900 tm 
they reach maximum of 'S' grade 1 .• 
Rs. 9001 -or get absorbed elsewhere 
in their respective grade. 

The Senior computers awaiting 
induction in grade'S' of Agricultural 
Research Service cannot be allowed 
to draW' salary in the existing scale 
of Rs. 425-700 held by them ... 
the minimum scale provided in Sci-
entific service is Rs. 550--900 and 
a person 1ndueled into the Scientific: 
service cannot draw his salary ag-
ainst a technical post which is gov-
erned by separate set of Rules. 

(d) For the above reasons the re-
commendations Ot the Agricultural 
Research Service Committee held in 
July, 1979 could not be implemented 
so far. 
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